SCHEDULE
Format for statistical data
(See Rule 3)

Sl. |Name of the | No. of cases No. of cases | Total cases No. of cases | Average nﬂ
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Above report has been prepared on the basis of data available from the CIS.

/
1Lar) ABAPNONN
%} Wﬁ i Je

-
%L«'\*"S\ B



